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T AT
(cferor weg Ta)

srfeg=T
frehaTaTs, 11 59, 2026

T3, 3036(37).—STaleh, AT T, I HATAT (YA dT€) T ATeg=aT qear 1990 (). faqih
21.04.2026, ST & TSI, AFTATL, 9T || - gue 3 - IT-7Ue (i) § FH1ia £ 7 (T o 'S5
STERAAT FgT AT §) TAT ST T AT, 1989 (1989 T 24) FHT &=T 20A T IT-GTT (1) F asia
ST 1 T2 &, S8 g T Gt 7 JoRTHT 57 % Ygded ] (o7 # TleshTdedt e A Reerds eoe
*F f= At 317/5-79% fRuq WU WTed HEAT 27F TIE U HEF IUN A & A9 F forw 3w
ATELAAT & TAT ATGHAT § (AT I F AT 3 (o rery ¥ =9or ¥ 2

SSTateh, ITh ATALAAT T T 3797 38 FATAIH il a7 20A FT IT-GTT (1) F Siavia G FATC
T, =T TATSHT e g [ Mraerth-1 / rearars, aferr qeg Yoq, T =i 7 f&qi® 30 e, 2026
Tl &I THER O “SFA FiAwa” AT 30 T4, 2026 FT IHF qHTAE 95 AT H THRI9AT AT
T

T AT, TEAT ATTEFTL, TTTET HEA AT, TEaeeAT T JoNTET 5T F Jgqed] o & Aedr
HEA & AIENEIET TG & qael | Aqgi 79 gs 2|

4264 G1/2026 (1)
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AT TaTeh, =0 ATAHIT FT o7 20E AT IT-GTT (1) F TLAL0T § T WA F AqAT Rare
FAIT FLAHTT T TEIT T & 2

qq:, TAH VTR it RATE I I 9% 9T 3<F ATAH=HT 6T & 20E FF IT-4mT (1) FT J&d
<RIl T TN Fd g, Hald TLhE TAgT Jg =T9oT Fdt g o Sud<h yaee & o o=t &

fafafde s =1 srferrgor T simar g

THH SATATIh, TH AT A g 20E Fit IT-GTT (2) F ATALT H, F5 T GHT TIgRT I A
IO FAT g T 28 Srfergm=eT o o= § T g9 U, THY 9y aqgHAr § AAEy qfi afy arerst
q TH gIehe QU el TRt | iEd gr st

IqgHT
AT § [T F1 FAaor: Trewraes ! i s weoe & fi= Rt 317/5-7 9= dae wifenT g&ar
27 % T 9 < G foisr st [A#i0m|
T FT ATH: HARNET \ HEA T ATH: A=SAT \ STt 1 719 qEest
RUSEE) @ &
Ffegw % ) . . .
jsb'lT ¥ s | st A Sk T FvreEt % ITHRT / IFata W/ﬁg/‘
Hear TH AU UGN | FUFHTAMH | A f | FU/ qrggemss
TaT 8
T ATH T
0.0025 - TBY 0.0025 AT TS
1 T ALHT 8, T
T | 0.0150 - aE 0.0150 |STATEAT & aoF &
ERIEE
ASWTETEAT | HETErErsT
2 238 0.0175 KE 238/2/3/1/2 | fawafaqx | fawafa o= | 0.0175
FAT FAT
o de g AET
3-3, ATt
T AT, | AT i, T Hio
3 239/2/1/1 N 0.0150 -(1)
NEIRIEEIE g T (afi o =T
THTA)
239 | 00475 | At =7 75-1
4 239/2/2 A G| T 0.0025
L ?quii L ?quii
5 239/2/1/2 T T 0.0150
T Medee] | T AT
e
6 239/1 , 0.0150
. G
HTATAAT HTATAAT
7 240/3 fiffam = | fiff=am = | 0.01
EERI EERI
8 240 0.05 e 240/23 FRATIAT TH | FHeITa=T T 0.01
o i o .
9 240/1 T HeA T, | FTATAAT 0.01
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T F T | Ao T
Tigar
T Ao AT, | FATIAT FHTL
10 240/1 ) 0.01
TAATH T | T HieaT
IEEIES
11 240/2/1 . 0.01
TR T
bl TATETEAT TET
12 241/2/2 FAT O
EEDIES 1
TTETLAAT THTETLAAT
13 241/3/2 BRG] BRG]
BEDIES BEDIES
TTETEEAT TATITEAT
14 241/4/2/1 et = | feafa o=
FzT/ TISAT FHIHLZAT | ST HHTAT
241 0.03 0.03
EEl HETAAT FHTT | HELTAAT THT
15 241/4/2/2 Y, T | |, TS
AT o T | FIEZAT & T
USTEZAT | HeSRIEEAT
16 241/1/2/1 oo @ | foeafa o
HRITAT HRITAT
TERTEEAT | HeragAr
17 241/1/2/2 Heal T Heal T
AT AT
EIEIEHER] HERI
18 243/3/2/1/2 | S | 0.08
STHTAT AT TA | THZAT A
19 pagpy | T T | TR, | e
LT % T | SH2AT &
243 0.38 Gl Sy Skl
20 243/4/1 FIALTEAT, FrETzaT, | 0.0650
T T | AT &
ser ™ g | Sfer o o=
21 243/3/2/1/1/1 0.17
Sl Sl
FEdr HYq | FIEdT HIT
22 244 0.0350 Gl 244/2 T g ol | @ = & | 0.0350
T T
23 245%1/1 e | | 0.0950
A FT i | Uemrdr T |
245 0.19 T@r - -
24 245%1/2 oot e oot e 0.0950
25 279/1/2/2 s | ST | 0.18
279 0.19 T ASTF T | WA F A '
26 27911211 | e ax | emdE T | 0.01
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AT AT
F TfArT T
280/2
(BFITER TRN) | Sfrery ey,
27 0.04
280/1/2/2/1 S | AT
AT F T
280/1/1/2 st '
280 0.27 wer | AT F A
Sfrer weTaTE | Sfer #EmaTe
28 280/1/2/2/1 ‘ 047
ASHF T | A F T
GEIES
29 280/1/2/1 .
e |
: 0.05
30 280/1/1/1 .
afeET |
31 280/1/2/2/2 ks ks 0.01
RsE]
32 | FHRTF 0.07 - - - - YT AT 0.07 T T
ATE
ASSAT AT | AT TSI
33 621/1 FTAT, FTAT, 0.1000
FEATH T | FAqATH
ASIAT ST | AT TSI
34 621 0.17050 72T T 621/1 FHILAT, ST | HAT, 5547 | 0.0050
F T F T
IEEIE]
35 621/2/1 . 0.02
afeiEm |
36 621/2/2 ks EcEkcn 0.05
JHAT AAFAT | AHAT HAEAT
7 2 .02 2/1 .02
3 66 0.0 qEEET | gEr 662/ PSP 0.0
FHAT AALTH, | THAT A, .
14 14 1
38 663 0 EE Gl 663 PSS 0 TRTE(1)
e fasar | ae s (2) T UTET
39 664/2 4q, d1adTg | 049, 911471y 0.23 TS F HTT T
664 | 02350 | wgr | T A A (1) gEeTT
=g TS THT &
40 664/1 ) 0.0050
EISIERLY a SIS
T
41 T F 0.09 EEl TEr - - LEED 0.09 T
S
T
42 | T=TF 0.02 EEl @ - - qsF 0.02 T T
RS
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HILT =T TSI AT

TFAT
43 | T=F | 0.0050 Gl - - q=h 0.0050 T TR
ATHTT
TFT
44 | T=F | 0.1000 Gl - - qa=h 0.1000 TS T
ATHTT
sfer @ oo | Sfher o o
45 243/3/2/1/1/1 0.0025
e e
46 pagipy | A | T, |
THATH QA | THEATH I
St Ter=aT, | ST geTsaT,
47 243/2/1 0.0150
TETATHT T | THZAT 1 T
ST ST
48 1/ 243/4/1 AT, FrETeAT, | 0.0175
243 0.1425
T TEAT T O | THZAT T T
IEEIE)
49 243/3/1 . 0.06
afeieEm |
50 pazpg | T A, S T,
THTATH QA | T0EATH I
EIEIEEHERL LEER
51 243/2/1 | S "| 0.0150
TETATHT T | THZAT 1 T
52 243/1/2 A AT T ArsT | 0.0025
TFIT F
ERUIE TFIT T ATZA
.02 - - - - .02
53 N 0.0250 0.0250 >
AT
[®T. g, CW.Dy.CE/GS/SC/ROB/27/20E]
T FHTT oA, &I TRATSAT TS/ ATraert-|
MINISTRY OF RAILWAYS

Secunderabad, the 11th June, 2026

(South Central Railway)
NOTIFICATION

S.0. 3036(E).—Whereas, by the notification by Government of India, in the Ministry of Railways (Railway
Board), number, S.0.No.1990 (E). Dated.21.04.2026 Published in the Gazette of India, Part-II Section 3 Sub section
(i1), (herein after referred to as said notification) and issued under sub section (1) of section 20(A) of the Railway Act,
1989 (24 of 1989), the Central Government declares its intention to acquire the land specified in the schedule annexed
to the said notification for the Construction of Road over Bridge in lieu of Level Crossing No.27 at Km. 317/5- 7
between Potkapalli and Bisugirsheriff stations in the state of Telangana.

And whereas an extract of this notification was published in the daily newspapers Deccan Chronicle on 30
April 2026, Sakshi Daily News Paper on 30 April 2026 with the approval of Sudhir Kumar Sharma, Chief Project
Manager/ Gati Sakthi-I, Secunderabad, South Central Railway, under sub-section (1); Section 20A of this Act.

Whereas, for Competent Authority, Revenue Divisional officer, Peddapalli, have objections received for
Sanagonda village of Odela Mandal, Peddapalli District of Telangana State.
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report to the Central Government.

And whereas, in pursuance of sub-section (1) of 20 (E) of this Act, the Competent Authority has submitted its

Now therefore, on receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of Section 20(E) of the said Act, the Central Government hereby declares that the lands mentioned
in the Schedule have been annexed. To be obtained here for the purpose mentioned above;

Further, in pursuance of sub-section (2) of section 20E of this Act, the Central Government hereby declares
on publication of notification in the Official Gazette, that the land specified in the schedule annexed here to shall vest
absolutely in the Central government is free from all encumbrances.

SCHEDULE

Description of Lands in Acquisition: Construction of Road over Bridge in lieu of Level Crossing No. 27 at
Km. 317/5-7 between Potkapalli and Bisugirsheriff stations in the state of Telangana.

Name of village: Sanagonda

Name of mandal: Odela

Name of district: Peddapalli

Area coming| c s Name of the Name of the Exte'nt Structures /
SL. Nature . . Subdivision R coming
Sy. No under Classification Pattadar as per Enjoyer / Trees / wells /
No. P of land No. . under -
acquisition revenue records cultivator . pipelines
alignment
0.0025 - - - - Canal 0.0025 | As per naksha
1 Naksha Road, hence
Road 0.0150 - - - - Road 0.0150 |not recorded in
bhubharathi
Medaravoina Medaravoina
2 238 0.0175 Patta Metta 238/2/3/1/2 Thirupathi S/o Thirupathi S/o 0.0175
Komuraiah Komuraiah
Tin shed
House bearing
No.3-3,
Gollapalli
Godugu . . village H/o
3 230211 | Sammaiah o | BondiSathish 00150 | Spinagonda -
L S/o Rajaiah
Rajaiah (1)
(Partly
affecting)
239 0.0475 Patta Metta
Neem tree-1
Nakka Nakka
4 239/2/2 Mahender S/o Mahender S/o 0.0025
Rayamallu Rayamallu
Merugu Merugu
5 239/2/1/2 Thirupathi S/o | Thirupathi S/o 0.0150
Odelamallu Odelamallu
6 239/1 Irrigation Canal 0.0150
Projects
Kanavena Kanavena
7 240/3 Srinivas S/o Srinivas S/o 0.01
Chendraiah Chendraiah
Kannaveni Kannaveni
8 240/2/3 Ramesh S/o Ramesh S/o 0.01
Mondaiah Mondaiah
Godugu Kanaveni
g | 240 0.05 Patta Dry 240/1 Mallaizh S/o | Mallesham S0 | 0.01
Ailaiah Mondaiah
Godugu Kanavena
10 240/1 Mallaiah S/o Kumar S/o 0.01
Ailaiah Mondaiah
11 240/2/1 Irrigation Canal 0.01
Projects
Mya;)(lz:lrg;fena Myadaravena
12 241/2/2 . Pedda
Komuraiah S/o Komuraiah
Mallaiah
Metta/ Myadaravena Myadaravena
13 241 0.03 Patta D 241/3/2 Cheralu S/o Cheralu S/o 0.03
Y Mallaiah Mallaiah
Myadaravena %?;dizze;/z
14 241/4/2/1 | Thirupathi S/o llgaja

Raja Komuraiah

Komuraiah
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Madaraveni .
Madaraveni
Kumara Kumara swamy
15 241/4/2/2 swamy S/o .
f S/o Raja
Raja Komuraiah
Komuraiah
Medaravoina Medaravoina
16 241/1/2/1 Thirupathi S/o Thirupathi S/o
Komuraiah Komuraiah
Madaraboina Madaraboina
17 241/1/2/2 Mahender S/o Mahender S/o
Komuraiah Komuraiah
Jeela Sadaiah Jeela Sadaiah S/o
18 243/3/2/1/2 S/o Odelu Odelu 0.08
Jeela Jeela
19 243/1/1 Rayamallu S/o | Rayamallu S/o 0.0650
Darmaiah Darmaiah
243 0.38 Patta Dry Jecla Jecla
20 243/4/1 Komuraiah S/o | Komuraiah S/o 0.0650
Darmaiah Darmaiah
Jeela Ravi S/o Jeela Ravi S/o
21 243/3/2/1/1/1 Odelu Odelu 0.17
Kodati Kodati
22 244 0.0350 Patta Dry 244/2 Sampath Rao Sampath Rao 0.0350
S/o Linga Rao S/o Linga Rao
Orre Swaroopa | Orre Swaroopa
3 2450 D/oOdelu | W/o Ailaiah 0.0950
245 0.19 Patta Dry Godugu Godugu
24 245C/2 Rajamani W/o Rajamani W/o 0.0950
Ramesh Ramesh
Jeela Jeela
25 279/1/2/2 Thirupathi S/o Thirupathi S/o 0.18
279 0.19 Patta Dry Odelu Odelu
Jeela Ravi S/o Jeela Ravi S/o
26 279/1/2/1 Odelu Odelu 0.01
Bandi Kashim
280/2 S/o Bosaiah
(Not signed) Jeela
27 280/1/2/2/1 Jeela Sadaiah Thirupathi S/o 0.04
S/o Odelu Odelu
Jeela Srinivas
250 07 » o 280/1/1/2 S/0 Odelu
8 ’ atta Ty 280/1/2/2/1 Jeela Sadaiah Jeela Sadaiah 0.17
S/o Odelu S/o Odelu
29 280/1/2/1 Irrigation Canal
projects
Irrigation 0.05
30 280/1/1/1 A Canal
projects
31 280/1/2/2/2 Railways Railways 0.01
As per As per
32 naksha 0.07 - - - - Railway Line 0.07 naksha
Railway Railway
Medudula Raja Medudula Raja
33 621/1 komuraiah S/o komuraiah S/o 0.1000
Chandraiah Chandraiah
Medudula Raja | Medudula Raja
34 621 0.17050 Patta Dry 621/1 komuraiah S/o | komuraiah S/o 0.0050
Chandraiah Chandraiah
35 621/2/1 Irrigation Canal 0.02
Projects
36 621/2/2 Railways Railway Track 0.05
Vemula
Manemma Vemula
37 662 0.02 Govt Dry 662/1 W/o Manemma W/o 0.02
Veeresham
Veeresham
Vemula Vemula
38 663 0.14 Patta Dry 663 Veeresham S/o | Veeresham S/o 0.14
Mallaiah Mallaiah
Lade Vijaya Lade Vijaya .
39 664/2 Rao S/o Rao S/o 023 B‘;,r.es(zL).W”h
664 0.2350 Patta Dry Babaiah Babaiah 'pe Line
Irrigation As per
40 664/1 Prfjects Canal 0.0050 Naksh;’Roa q
As per As per
41 Naksha 0.09 Patta Dry - - Road 0.09 Naksha Road

Road
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As per As per
42 | Naksha 0.02 Patta Dry - - Road 0.02 P
Naksha Road
Road
As per As per
43 Naksha 0.0050 Patta Dry - - Road 0.0050 Naksha Road
Road
As per As per
44 Naksha 0.1000 Patta Dry - - Road 0.1000 Naksha Road
Road
Jeela Ravi S/o Jeela Ravi S/o
45 243/3/2/1/1/1 Odelu Odelu 0.0025
Jeela Jeela
46 243/1/1 Rayamallu S/o | Rayamallu S/o 0.01
Dammaiah Dammaiah
Jeela Sadaiah Jeela Sadaiah
47 243/2/1 S/o Dammaiah | S/o0 Dammaiah 0.0150
Jeela Jeela
48 243 01425 Patta Metta/ 243/4/1 Komuralah S/o Komuralah S/o 0.0175
Dry Dammaiah Dammaiah
49 243/3/1 rrigation Canal 0.06
projects
Jeela Jeela
50 243/1/1 Rayamallu S/o | Rayamallu S/o 0.02
Dammaiah Dammaiah
Jeela Sadaiah Jeela Sadaiah
31 243/2/1 S/o Dammaiah | S/o Dammaiah 0.0150
52 243/1/2 Railway Line Railway Line 0.0025
i
53 0.0250 - - - - - 0.0250 naksha
per Railway line
Naksha d

[F. No. CW.Dy.CE/GS/SC/ROB/27/20E]
SUDHIR KUMAR SHARMA, Chief Project Manager/Gatishakti-1
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